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NHRC notice to Chief Secretary, Punjab, over alleged irregularities by
doctors

http://www.uniindia.com/nhrc-notice-to-chief-secretary-punjab-over-alleged-
irreqularities-by-doctors/india/news/2975239.html

New Delhi, May 19 (UNI) National Human Rights Commission (NHRC) has issued a
notice to the Chief Secretary, Government of Punjab, over alleged irregularities and
dereliction of duties of doctors and staff at GND Hospital in Punjab’s Amritsar, calling for
a detailed report in the matter within four weeks. The Commission has sought the
reports regarding steps taken or proposed to be taken to address the issue raised in the
news report as well as action taken against the doctors and the staff found guilty in the
matter, NHRC said in a statement. The Commission took suo motu cognizance of a
media report that the doctors and senior staff of the Guru Nanak Dev Hospital (GNDH)
in Punjab’s Amritsar are allegedly not sincerely doing their lawful duty to attend the
patients. Most of them allegedly habitually leave the patients at the mercy of the
housekeeping and training staff and depart early. Reportedly, it has also been alleged
that the patients are subjected to ill-treatment and threatened that they will be
discharged if any complaint is made against them, the statement said. According to the
media report, carried on May 17, it took hours to give prescribed medicines and
injections to a patient by the nursing staff of the hospital, claimed the statement. UNI
CM SSP
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NHRC issues notice to West Bengal govt over deaths, injuries at
illegal fireworks factory

https://www.aninews.in/news/national/general-news/nhrc-issues-notice-to-west-bengal-
govt-over-deaths-injuries-at-illegal-fireworks-factory20230519192313/

New Delhi [India], May 19 (ANI): The National Human Rights Commission (NHRC) on
Friday issued a notice to the West Bengal government over the reported deaths of nine
labourers and injuries to several others in an explosion at an illegal fireworks factory in
East Midinipore district. The NHRC, India has taken suo motu cognizance of a media
report that nine labourers were killed and at least five others were injured when an
explosion ripped through an illegal fireworks factory at Khadikul village near Egra in
East Midinipore district of West Bengal on May 16, 2023. Reportedly, the villagers
claimed that the owner of the factory has long been engaged in the making of bombs,
besides fireworks but no visible action was taken by the authorities despite complaints.

The Commission has observed that the contents of the media report, if true, amount to
a violation of the human rights of the victims of the explosion due to the negligence of
the concerned public authorities, who apparently did not take any action against the
owner of the illegal fireworks factory.Accordingly, it has issued notices to the Chief
Secretary and the Director General of Police, West Bengal calling for a detailed report
on the matter within four weeks. It should include the status of the FIR registered by the
police, medical treatment of the victims and compensation if any, granted to the Next of
Kin of the deceased persons, and the injured. The Commission would also like to know
about the action taken against the delinquent officers, responsible for the tragedy, the
statement from NHRC said.

According to the media report, carried out on May 17, 2023, the incident triggered mob
fury as the villagers scuffled with the police, accusing them of a nexus with the factory
owner who had been allowed to run the illegal factory despite their repeated appeals for
its closure. The villagers have claimed that at least 15 labourers were working inside
when the blast occurred, the statement added. (ANI)
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Docs accused of laxity; NHRC seeks report

https://timesofindia.indiatimes.com/city/chandigarh/docs-accused-of-laxity-nhrc-seeks-
report/articleshow/100369620.cms

Chandigarh: Taking suo motu notice of media reports that doctors and senior staff of
Guru Nanak Dev Hospital at Amritsar “habitually” leave patients at the mercy of the
housekeeping and training staff and depart early, the National Human Rights
Commission has issued notice to the Punjab chief secretary calling for a detailed report
within four weeks.

The chief secretary has been directed that the report should include the steps taken to
address the issue. TNN
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NHRC notice to Pb govt over doctors, staff of Amritsar hospital not
doing their duty sincerely

https://health.economictimes.indiatimes.com/news/hospitals/nhrc-notice-to-pb-govt-
over-doctors-staff-of-amritsar-hospital-not-doing-their-duty-sincerely/100371418

The National Human Rights Commission (NHRC) has observed that the content of the
media report, if true, amount to a violation of the human rights of the patients and a
matter of its concern.

New Delhi: The NHRC has issued a notice to the Punjab government over reports that
doctors and senior staff of a hospital in Amritsar are not doing their lawful duty to attend
to patients sincerely, officials said on Friday.The National Human Rights Commission
(NHRC) has observed that the content of the media report, if true, amount to a violation
of the human rights of the patients and a matter of its concern.The NHRC, in a
statement, said it has taken suo motu cognisance of a media report that the doctors and
senior staff of the Guru Nanak Dev Hospital (GNDH), Amritsar, are not doing their lawful
duty sincerely to attend to patients.

"Most of them habitually leave the patients at the mercy of the housekeeping and
training staff and depart early. Reportedly, it is also alleged that the patients are
subjected to ill-treatment and threatened that they will be discharged if any complaint is
made against them," it said.Accordingly, it has issued a notice to the chief secretary of
the government of Punjab, seeking a detailed report in four weeks. It should also
include the steps taken or proposed to be taken to address the issue raised in the news
report as well as action taken against the doctors and the staff found guilty in the matter,
the statement said.

According to the media report, carried on May 17, it takes hours to give prescribed
medicines and injections to a patient by the nursing staff of the hospital, it said.
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Factory blast: NHRC
issues notice to WB

KoLEATA: The National Human
Rights Commission (NHRC)
on Friday issued a notice to the
West Bengal government seek-
ing a detailed report on the
explosionin anillegal firecrack-
er factory that left nine persons
dead and several others
mjured. anofficial said. Fm
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Factory blast: NHRC
issues notice to WB
KOLEATA: The National Human
Rights Commussion (NHRC)
on Friday issued a notice tothe
West Bengal govermment seek-
ing a detailed report on the
explosioninanillegal firecrack-
er factory that lef nine persons
dead and severa others
injured, an offical said. /n
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GOPALPUR CUSTODIALTORTURE

NHRC recommends I50K
compensation for victims

EXPRESS NEWS SERVICE @Bhubaneswar

THE National Human Rights Commission
(NHRC) on Friday recommended compensa-
tion of 250,000 for a couple which was allegedly
tortured at Gopalpur police station in Ganjam
district last year.

The apex human rights panel has also
asked the DGP to initiate disciplinary
action against the then Gopalpur I1C
Srikant Khamari and submit a compli-
ance report by July 24. On November
27 last year, a police team from
Gopalpur had picked up one Sumant
Sahu and his wife from their house at Rai-
kia in Kandhamal district. The couple was tak-
en to Gopalpur police station where they were
allegedly tortured.

Acting on a petition filed by human rights
defender Rabindra Kumar Mishra, the commis-
sion has directed the chief secretary to pay
50,000 each to Sumant and his spouse to com-

pensate for their suffering, anxiety and treat-
ment. As per the petition, police had picked up
Sumant and his wife following a false com-
plaint lodged by one Smrutirekha Sahu of Rai-
kia. The couple had borrowed 4 lakh from Sm-
rutirekha and later paid the principal with
interest. However, since the loan agreement re-
mained with Smrutirekha, she had been
demanding repayment of the loan
again.

“Smrutirekha took the help of the
then Gopalpur IIC. A police team
picked up the couple and tortured them

in custody After the matter was brought
to the notice of Kandhamal SP, a case was
registered against Khamari and Smrutirekha.
While Khamari was shifted, the SP of Berham-
pur SP had ordered a probe into the matter,”
Mishra said. The allegations of torture were
found true during enquiry conducted by addi-
tional SP of Berhampur and an FIR was regis-
tered against the accused police officer.
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NHRC issues notice to Bengal govt over 9 deaths in illegal firecracker
factory blast

https://www.deccanherald.com/national/east-and-northeast/nhrc-issues-notice-to-
bengal-govt-over-9-deaths-in-illegal-firecracker-factory-blast-1220214.html

The National Human Rights Commission (NHRC) on Friday issued a notice to the West
Bengal government seeking a detailed report on the explosion in an illegal firecracker
factory that left nine people dead and several others injured, an official said.The blast
took place at Egra in Purba Medinipur district on May 16.There seems to be a violation
of the human rights of the victims of the blast due to negligence on the part of the
administration, the NHRC official told PTI.Also Read | Egra firecracker unit blast prime
accused dies of burn injuries in Odisha hospitalThe notice was sent to West Bengal
Chief Secretary HK Dwivedi and Director General of Police Manoj Malviya seeking a
detailed report in the matter within four weeks, he said.

‘We would like to know about the action taken against the delinquent officers,
responsible for the tragedy and how much compensation has been paid to the family
members of those killed and injured," the official said.



DAINIK BHASKAR, Delhi, 20.5.2023

Page No. 3, Size:(8.53)cms X (12.22)cms.

aféarsie A de Ipred ol ym Esare oTAm

AT ATFIERPR 3ATEPT 9
forem gAY Afew, Rald \oh

« Tredt 3 wERf-Tadt (@ FEE @ deEn

& VAR G T el 2 -

WvEEd AR uE R
mmﬁﬁﬁgg sl S0

et = [aldes W 9 dfsm 4 I

o B aie S0
W T #OPE A
o H TR OeEieER

1, T ARE, 9RF g
A Afem fer #1 smEm 3
wrT i s e Ak W R
Al ®A ¥ 8 siwa SRl
F g grEfuEn &
7 feiaT = A E

qER § TE ° 9 &
e ufs g A de 5
e wdt 1 4 gaw o foe
i 41 AR A e W
fiyfdt = & =g e
wF F I, w3
10 it TR 20 T 9w
F IEen 31 mEen F fh

FET &4 % I SRR
1 Reié # iga s A
2016 F FER I3 M A
feram == =)

Hael el W YT W
oA frid g F0 F F B
AEm 3 F@ S A
feam & Ffd =1 gfem
T e



INDIAN EXPRESS, Online, 20.5.2023

Page No. 0, Size:(0)cms X (0)cms.

BCCIl moves to comply with PoSH laws, meeting called to ratify IC
panel

https://indianexpress.com/article/sports/cricket/bcci-set-to-ratify-its-posh-policy-and-
form-world-cup-working-group-at-sgm-8618354/

The BCCI has called a special general body meeting on May 27 in Ahmedabad and in
its five-point agenda, secretary Jay Shah has included “Ratification of Prevention of
Sexual harassment policy.”

A few days after the National Human Rights Commission (NHRC) issued a notice to the
Board of Control for Cricket in India (BCCI) for non-compliance with the Prevention of
Sexual Harassment (PoSH) Act, the Indian board has now decided to act on this
missing piece of legislation.

The BCCI has called a special general body meeting on May 27 in Ahmedabad and in
its five-point agenda, secretary Jay Shah has included “Ratification of Prevention of
Sexual harassment policy.”

The Indian board doesn’t have an Internal Committee to looks into any allegations of
sexual harassment. In 2019, the BCCI had appointed Rajlaxmi Arora as the head of its
IC alongwith Saba Karim (BCCl's then general manager, cricket operations), Rupawati
Rao (treasury department) and Veena Gowda (external member). However, since the
subsequent dispensation took charge of the board, the BCCI hasn’t re-appointed an IC.

A week ago, taking suo moto cognizance of a report in The Indian Express, that
highlighted the non-compliance with the PoSH laws by national sports federations, the
NHRC issued notices to the erring bodies as well as the Union Sports Ministry and the
BCCI. The NHRC called it a ‘matter of concern’ which could ‘impact the legal right and
dignity of sportspersons’, and gave the federations four weeks to submit detailed
reports.

In 2021, the Indian board had decided that its officials, players and contracted
individuals will come under POSH guidelines. However, it didn’t have any committee to
look into allegations.

Meanwhile, the other points which the members will discuss at the GBM are the
formation of committees for infrastructure development and subsidy. The BCCI has
earmarked more than Rs 500 crore to upgrade stadiums across the country before the
50-over World Cup to be held later this year.

“All existing infrastructure in the country will be upgraded before the World Cup.
Assessment of the stadiums has been done to engage with a wider cohort of fans in the
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IPL and during the World Cup. So upgrading infrastructure will be done during this
period,” Shah had said earlier.
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Rights panel takes note
of tribal woman’s torture

MUKESH RANJAN @ Ranchi

TAKING suo-moto cognizance
over the incident in Palamu
where a woman was tonsured,
garlanded with shoes and left
in the jungle to die after being
brutally beaten up by the vil-
lagers allegedly for refusing to
marry a man of her family's
choice in Jogidih village, the
National Human Rights Com-
mission (NHRC) has issued a
notice to the Jharkhand gov-
ernment seeking a detailed re-
port in this regard.

This newspaper was the first
to report the incident. Accord-
ing to the notice issued to the
Chief Secretary (CS) and the
Director General of Police
(DGP) on May 18, the commis-
sion has sought a detailed re-
port within four weeks includ-
ing the status of the FIR
registered by the police, medi-
cal treatment of the victim and
compensation if any, granted
to her.

“The contents of the media
report, if true, amounts to a

violation of the human rights
of the victim at the behest of a
village Panchayat. The perpe-
trators of such an immoral and
unlawful act cannot be allowed
to go scot-free in a civilized so-
ciety governed by the rule of
law,” sated an official commu-
niqué by NHRC.

The authorities are expected
to explain in the report the sta-
tus of the installment of the
compensation given to the vic-
tim, who is eligible for the same
as per the provisions of the
Scheduled Castes/Scheduled
Tribes (Prevention of Atroci-
ties) Act, it said.

The official communiqué
further added that they are
also expected to intimate the
status of any counselling pro-
vided to the victim, who
suffered the trauma of physi-
cal pain, humiliation, and so-
cial stigma.

The Commission would also
like to know about the action
taken against the delinquent
officers, responsible for the
tragedy, it said.
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India News | NHRC Notice to Pb Govt over Doctors, Staff of Amritsar
Hospital Not Doing Their Duty Sincerely

https://www.latestly.com/agency-news/india-news-nhrc-notice-to-pb-govt-over-doctors-
staff-of-amritsar-nhospital-not-doing-their-duty-sincerely-5140319.html

Get latest articles and stories on India at LatestLY. The NHRC has issued a notice to
the Punjab government over reports that doctors and senior staff of a hospital in
Amritsar are not doing their lawful duty to attend to patients sincerely, officials said on
Friday.

New Delhi, May 19 (PTl) The NHRC has issued a notice to the Punjab government over
reports that doctors and senior staff of a hospital in Amritsar are not doing their lawful
duty to attend to patients sincerely, officials said on Friday.The National Human Rights
Commission (NHRC) has observed that the content of the media report, if true, amount
to a violation of the human rights of the patients and a matter of its concern.

The NHRC, in a statement, said it has taken suo motu cognisance of a media report
that the doctors and senior staff of the Guru Nanak Dev Hospital (GNDH), Amritsar, are
not doing their lawful duty sincerely to attend to patients.

"Most of them habitually leave the patients at the mercy of the housekeeping and
training staff and depart early. Reportedly, it is also alleged that the patients are
subjected to ill-treatment and threatened that they will be discharged if any complaint is
made against them," it said.

Accordingly, it has issued a notice to the chief secretary of the government of Punjab,
seeking a detailed report in four weeks. It should also include the steps taken or
proposed to be taken to address the issue raised in the news report as well as action
taken against the doctors and the staff found guilty in the matter, the statement
said.According to the media report, carried on May 17, it takes hours to give prescribed
medicines and injections to a patient by the nursing staff of the hospital, it said.
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State convention of NHRCCB

A CORRESPONDENT

JAMUGURIHAT, May
19: The convention of
National Human Rights
and Crime Control Bureau
is going to be held on
May 21 in Guwahati. The
convention will be
organized by the National
Human Rights and Crime
Control Bureau. State
president of NHRCCB
Nisant Thard stated that
the Governor of Assam
will attend the occasion,
On the auspicious day, the
Assam Human Rights
Special Award will be
presented to Padma
Hazirika, MLA, Sootea

constituency and Chair-
man of Kanyaka and
Garukhuti Projects for
initiating the agricultural
revolution across the
state. Along with him, the
award will be presented to
Surjit Roy Chowdhury,
Senior Vice President and
Chief Zonal Officer,
Kolkata Regional Branch
of Bandhan Bank for
contributing financially
for women empowerment
of Assam and Swasti
Bidhan Baruah, Advocate,
Guwahati High Court.
The association will
also extend sincere honour
to the Cabinet Minister
Sanjay Kishan and former

IPS officer Violet Barua.
The convention will be
attended by the National
President of NHRCC Dr
Randhir Kumar and
Secretary Sanjeev Kumar
and Legal Advisor of the
National Bureau of
Human Rights and Crime,
Advocate of the Supreme
Court of India Dr Jyoti
Jonglulu. The convention
will be attended by
journalists who have been
helping the departmental
authorities as well as the
public through media to
convey the work of the
National Human Rights
and Crime Control Bureau,
Assam in recent past.
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Human rights body seeks report on Bengal firecracker factory blast
that killed 9

https://www.indiatoday.in/india/story/firecracker-explosion-west-bengal-factor-illegal-
human-rights-2381522-2023-05-19

The National Human Rights Commission issued notices to Bengal's chief secretary and
the state's Director General of Police, seeking a report on the explosion at a firecracker
factory on Tuesday.

By Indrajit Kundu: The National Human Rights Commission (NHRC) has taken suo-
moto cognizance of the fire that took place at an illegal firecracker factory in East
Midnapore district, leading to an explosion that killed nine people. The incident took
place on May 16 at Egra in East Midnapore.

The NHRC has issued notices to the West Bengal Chief Secretary and the Director
General of Police and sought a detailed report on the matter within 4 weeks. The human
rights body has also sought details of the status of the FIR registered by police, medical
records of victims and details of compensation granted by the state.

"Reportedly, the villagers claimed that the owner of the factory had long been engaged
in the making of bombs, besides fireworks, but no visible action was taken by the
authorities despite complaints. The Commission has observed that the contents of the
media report, if true, amount to a violation of the human rights of the victims of the
explosion due to the negligence of the concerned public authorities, who apparently did
not take any action against the owner of the illegal fireworks factory," the rights body
said in a statement on Friday.

The Commission has also sought an Action Taken Report (ATR) against the
"delinquent" officers who were responsible for the lapse that led to the tragedy.

The NHRC notice comes on a day when the main accused in the case, Krishnapada
Bag alias Bhanu Bag, succumbed to his injuries and died in Odisha.

He was undergoing treatment at a hospital in Cuttack after he fled the state to Odisha
post the blast at his illegal firecracker factory.

He was traced by the Bengal police at a hospital in Cuttack. A team of Criminal
Investigation Department (CID) officials reached the private hospital where he was
admitted and was detained.
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JfeaRit dso! A ARUE, TITI IR BT I TRPR 3R Sieidl &1 Fifed

https://hindi.dynamitenews.com/story/tribal-girl-assaulted-nhrc-notice-to-state-
government-and-dgp
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NHRC notice over deaths in
West Bengal fireworks factory

The National Human Rights Commission (NHRC)
on Friday issued notices to the Chief Secretary
and the Director General of Police, West Bengal,
calling for a detailed report in the matter of
deaths of nine labourers in an explosion in an
illegal fireworks factory at Khadikul village in East
Midnapore district. According to reports, the
incident of explosion in the factory triggered
mob fury as the villagers scuffled with the police,
accusing them of a nexus with the factory owner.
The villagers alleged that the owner of the factory
has been engaged in the making of bombs but no
visible action was taken by the authorities.




TIMES OF INDIA, Chandigarh, 20.5.2023

Page No. 10, Size:(9.87)cms X (19.06)cms.

Docs accused of
laxity; NHRC
seeks report

Chandigarh: Taking suo
motu notice of media re-
ports that doctors and se-
nior staff of Guru Nanak
Dev Hospital at Amritsar
“habitually” leave patients
atthe mercy of the houseke-
eping and training staff
and depart early, the Natio-
nal Human Rights Commis-
sion has issued notice tothe
Punjab chief secretary cal-
ling for a detailed report
within four weeks.

The chief secretary has
been directed that the re-
port should include the
steps taken to address the
issue. TNN
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SC defers scientific study of 'Shivling' at Gyanvapi

https://www.tribuneindia.com/news/nation/sc-defers-scientific-study-of-shivling-at-
gyanvapi-509364

New Delhi: The Supreme Court on Friday put on hold the Allahabad High Court order
allowing the scientific examination of a ‘Shivling’ claimed to have been found at
Varanasi’s Gyanvapi mosque.

Factory blast: NHRC issues notice to WB

kolkata: The National Human Rights Commission (NHRC) on Friday issued a notice to
the West Bengal government seeking a detailed report on the explosion in an illegal
firecracker factory that left nine persons dead and several others injured, an official said.
PTI

KCR announces plan to expand BRS base

Nanded (maharashtra): Continuing his focus on Maharashtra, BRS chief and Telangana
CM K Chandrasekhar Rao on Friday announced a month-long programme to expand
his party across the western state. IANS
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ABP LIVE/JANTA SE RISHTA

Jharkhand: 3MfEaRN e A ARUE BT AHAT, NHRC BT T TIPR 3R
DGP I Aifed

https://www.abplive.com/states/jharkhand/jharkhand-tribal-girl-assault-case-nhrc-notice-
to-state-government-and-dgp-2411489

https://jantaserishta.com/local/jharkhand/nhrc-notice-to-jharkhand-govt-dgp-over-
assault-on-tribal-qirl-2350421
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NHRC calls to protect MP Gautam’s life

https://english.khabarhub.com/2023/20/304479/

KATHMANDU: The National Human Rights Commission (NHRC) has called on the
government to address the demands raised by the member of the House of
Representatives, Sanjay Kumar Gautam, who is on a hunger strike and thereby save
his life.

During the on-site monitoring of the hunger strike, the NHRC Lumbini Province Branch
Office, Nepalgunj noticed serious problems with his health, and has urged him to
resolve the problem through negotiations and pay attention to saving his life.

“The NHRC urges the Government of Nepal to ensure the right of development of the
common citizens by addressing the reasonable demands raised by Parliamentarian
Gautam through meaningful dialogue,” reads a press statement released by Dr Tikaram
Pokharel, the spokesperson of the NHRC.

Gautam is a member of the House of Representatives elected from Bardiya
constituency No. 1.

He has been on a hunger strike for the past seven days in Bardiya putting forth a 15-
point demand under the campaign— ‘Save our Bardiya: Make better Bardiya’.



